
In the National Qompany_Law Tribunal. Jaipur

Item No.211
IA No. 52IJPR/2018

CP N o. 2 4 I 2 4l-2 42 I JPRI 2018

UNDER SECTIO;N 241-2/i2 OF COMPANIES ACT. 2013

Injbe:ggtter ot
Mr. Naresh Chander Rallisn & Ors"

VS.

NR Switch-N-Rad[o services Pvt.I-td. & Ors. ....Respondent

Order delivened on 23.10.2t)19

Coram: SII. P" S. N. PRASAD, HOTVBLE.ILTDICIAL MEMRER
sH. RACIrtj NAYYAII, HON'BLE TECIr|{ICAL MEMBER

For Petitioner (s) : Sandeep Taneja, Adv.
For Respondent(s) : K..J. Mehta. Adv.

@
Hear:d the submissions. maCe by the counsels. Post the matter to 06" 1 I .2019

along rvith CP No. 253lPBlZDIB.
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